State Finances : A Study of Budgets of 2006-07

Statement 20: Total Non-Tax Revenue*

(Rs. crore)
Non-Tax Revenue/All States' Non-Tax Revenue
(Per cent)
States 2004-05 2005-06 2006-07 2004-05 2005-06 2006-07
(Accounts) (Revised (Budget (Accounts) (Revised (Budget
Estimates) Estimates) Estimates) Estimates)
1 2 3 4 5 6 7
1. Andhra Pradesh 6,437 9,497 12,624 6.2 6.9 8.2
2. Arunachal Pradesh 1,260 1,555 1,664 1.2 11 1.1
3. Assam 4,640 7,845 8,160 4.4 5.7 5.3
4. Bihar 3,250 4,702 5,712 3.1 3.4 3.7
5. Chhattisgarh 2,145 2,862 3,300 2.1 2.1 2.1
6. Goa 801 975 1,773 0.8 0.7 1.2
7. Guijarat 5,088 6,595 6,274 4.9 4.8 4.1
8. Haryana 3,090 3,097 3,086 3.0 23 2.0
9. Himachal Pradesh 2,845 4,421 4,520 2.7 3.2 29
10. Jammu and Kashmir 7,362 8,687 9,177 7.1 6.4 6.0
11. Jharkhand 2,431 3,081 3,198 2.3 2.3 2.1
12. Karnataka 6,619 6,257 8,732 6.3 4.6 5.7
13. Kerala 2,132 3,809 4,450 2.0 2.8 29
14. Madhya Pradesh 6,894 6,034 6,436 6.6 4.4 4.2
15. Maharashtra 6,813 10,591 12,016 6.5 7.7 7.8
16. Manipur 1,374 2,106 2,316 1.3 1.5 1.5
17. Meghalaya 1,069 1,425 1,768 1.0 1.0 1.2
18. Mizoram 1,307 1,616 1,386 1.3 12 0.9
19. Nagaland 1,601 2,218 2,322 1.5 1.6 1.5
20. Orissa 3,696 4,623 5,064 3.5 3.4 3.3
21. Punjab 5,961 8,049 8,746 5.7 5.9 5.7
22. Rajasthan 5,043 5,721 6,688 4.8 4.2 4.4
23.  Sikkim 1,668 1,726 1,867 1.6 1.3 1.2
24.  Tamil Nadu 4,858 5,699 5,695 4.7 4.2 3.7
25. Tripura 1,954 2,402 2,464 1.9 1.8 1.6
26. Uttaranchal 2,121 3,697 4,304 2.0 2.7 2.8
27. Uttar Pradesh 6,870 8,647 11,609 6.6 6.3 7.6
28. West Bengal 3,609 6,874 5,960 3.5 5.0 3.9
29. NCT Delhi 1,456 1,892 2,215 1.4 1.4 1.4
All States 104,392 136,704 153,525 100.0 100.0 100.0

* Includes Grants from the Centre and States’ non tax revenue.
;1. Figures for Jammu and Kashmir and Jharkhand for the year 2004-05 (Accounts) relate to Revised Estimates.
2. Figures for 2006-07 (BE) includes the estimated yield of Rs.34 crore from Additional Resource Mobilisation through non-tax measures

Notes

introduced by the State Governments.
Source : Budget Documents of State Governments.
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